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Squeeze of Indian Traders In East 
African Countries 

350. SHRI LOBO PRABHU : Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) the steps government have taken 
on the reported squeeze of Indian traders 
and others in East African countries; 

(b) whether the legal implications of the 
squeeze have been examined so that action 
can be taken in local' courts or in 
international courts ; and 

(c) whether a settlement on the pattern 
of that with Ceylon has been considered 
and presented to these countries, and if 
not, the reasons therefor? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DINESH SINGH): 
(a) to (c). Nearly all the persons 
affected or likely to be affected by such 
measures are British citizens of Asian 
origin. The primary responsibility for 
safeguarding their interests thus lies with 
the Government of United Kingdom. 

As the affected persons are British 
citizens, the question of our having a 
settlement with these countries on the 
pattern of that with Ceylon does not 
arise. 

New Cachar Road 

351. SHRI M. MEGHACHANDRA: 
Will the MINISTER OF DEFENCE be 
pleased to' state : 

(a) the progress made in the constru-
ction of the New Cachar Road after the 
work of construction was taken over by 
the Border Roads Organisation since the 
1st April, 1968 ; 

(b) the Scheduled date for completion 
of the said work ; and 

(c) the total amount proposed to be 
spent in completing the said construe-

tion during the Fourth Plan period? 

THE MINISTER OF DEFENCE 
(SHRI SWARAN SINGH): (a) The 
reconnaisance and survey taken up 
from both ends of the alignment are 
in the concluding stages. The improvement 
of the road between KM 204 and KM 
237 commenced in December 1968 and 
works are in progress. 

(b) It is planned to complete an all-
weather 3-ton road with temporary bridges 
by March 1971. 

(c) It has been assessed that the total 
cost of construction of the all-weather 
road with temporary bridges would be 
about Rs. 720 lakhs, if requisite number 
of civilian labour becomes available. A 
sum of Rs. 45 lakhs is likely to be spent 
in 1968-69 and the balance during the 
Fourth Plan Period. 
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Resumption of trade with Pakl,tan 

356. SHRI N. K. SANGHJ: 
SHRIRAMACHANDRA 

VEE RAPPA 
SHRI R. R. SINGH DEO: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) the steps taken by Government to 
resume trade between India and Pakistan, 
operation of Civil Airlines, opening of 
border check posts and release of prope-
rties seized by Pakistan in 1965 conflict; 
and 

(b) the progress made in regard there-
to? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DINESH SINGH): 
(a) The Government of India have 
repeatedly proposed to the Government 
of Pakistan tha t the two countries should 
resume civil air-flights and trade between 
themselves, open all the border check-
posts, and discuss the restoration of pro-
perties and assets seized by either side 
during and after the 1965 conflict as pro-
vided for in the Tashkent Declaration 
signed by both the countries. There has 
been no response from the Govcnunent 
of Pakistan to any of these proposals so 
far. 

(b) Does not arise. 
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